TN THE CENTRAL ADMINISTRATIVE TRIBUNALtHYDERAZID BENCH
AT HYDERARZD, .
0a.N0.259/97.

Bate of ordert- 4.5.199

Betweans ~

1, Nuclear Fuel Complex Sfficer's
aAssoclation, Nuclear Fuel Complex,
Hyderabad Reptd.by its President
sri ©.S.ahluwaliah,Secunderabad.

2. 3,Rajaiah - wssss Applicants.

And

1. The Chairman, Atomic Energy Commission,
anushakii Bhavan, Dept.of Atomic Energy.
CeSeM.Marg, Mumbai~499 839.

2, The Under Secretary,I & M,Dept.of
Atomic Energy,Anushakihi Bhavan, CSM Marg,
Mumbai-4006 039,

3, The Chief Executive, Nuclear Fuesl Complex,
Hyderabad.

4, The Chief Administrative Officer,
Nuclear Fuel Complex, Hyderabad.

PP Respondents.

Counsel for the Applicants Mr.V,Venkateswara Rao

counsel for the Respondentsi Mr.V,2ajeshwara Ragq,CGsC,

CORAM:  HON'BLE SHRI H.RAJENDRA PRASAD,MEMBER(A)

Part=heard. Arguments -on both the sides are
nearly complete. The. patter is listed £or further h
on 12.6.1997, Sri V,Rajeswara Rao shall produce the
following at the time of next hearing.

1. The Rule or Rules,'together with any

administrative instructions, relating togrant
of special ¢ asual leave.

2. The total number of officers: those who atitended
to their duties, those who could not attend to
their duties, the number of officerss from whom

a day's wages were recovered; number of offficers
whose- leave applications have not yet been
disposed of: and nunber of officers who hgve
already been granted leave. '

In addition the respondents shail be free|to
cite the judgements of Hon'ble apex Court or any ofher
court, which in their view; could support their view point.

List it on 12th June, 1997. -
%@%/ g

DY, REGISTRAR (JTUDL

¥,




Copy tos-

1. The Chalrman, Atomic Energy Commission,
Anushaktl Bhavall, Dept.0f Atomic Enerdgy.
C.5 .M. Marg, Murbai-466 039.

5. The Under Secretary, I & M.Dept.of'Atomic
Energy. anushaktbhé Bhavan, C3M Marg,
Munbai-498 939,

3, The Chief Executive, Nuclear Fuel Complex,Hyd.

4, The Chief administrative Officer,Yaclear
Fuel complex, Hyderabad.

5, One copy to Mr,V.Venkateswara Rao,Advocate
CAT ,Hyd.

6, One copy to My,V.Rajeshwara Rao,CGSC.CAT, Hyd .

7. One spare COPY.

kku.
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